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C. Details of fund released to other agencies in the State Government of Madhya
Pradesh for welfare of STs

Year Amount of fund
released (" in lakh)

2017-18 9,48.413.00
2018-19 9,47.734.00

Welfare of scheduled tribes students

2212 SHRI DEREK O'BRIEN: Will the Minister of TRIBAL AFFAIRS be pleased

to state:

{a) the details of pre-Matric and post-Matric scholarships awarded to Scheduled

Tribes students in the last three vears, State-wise;

(b)y whether Government is planning to increase the scholarship amount for

these scholarships, if not, the reasons therefor;

{c) the number of Eklavya Model Residential Schools (EMRSs) set up in the last

three years, State-wise; and

{d) the number of Ashram Schools set up in Tribal Sub-Plan areas in the last

three years, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFATRS (SHRIMATT
RENUKA SINGH SARUTA): (a) The details of fund released and the beneficiaries in
the last three vears, state-wise, under the scheme of Pre-Matric and Post-Matric

scholarship for the ST students is given in the Statement-1 (See below).

{(b) The amount of scholarship whenever revised under the schemes of Pre-
Matric Scholarship for ST students (Class IX and X) and Post Matric Scholarship for
ST students (Class XI onwards) for Scheduled Tribe students, are kept at par with
similar schemes of other Ministries. The enhancement, if any, in the amount of scholarship
under the schemes as and when considered 1s decided by the competent authority from

time to time.

{¢) The number of Eklavya Model Residential Schools sanctioned in the last

three years, state-wise, is given in the Statement-II (See below).

{(d) Ministry of Tribal Affairs (MoTA) was earlier running a separate scheme
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"Establishment of Ashram Schools in Tribal Sub-Plan Areas" under which funds were
provided to State Governments for construction of Ashram schools. The details of
funds released to State Governments under this erstwhile scheme during 2016-17 and
2017-18 is as under:

(i) 2016-17: No Funds were released to State Governments.

(i) 2017-18: Details are as under:

SL. No. State/UT Funds Released (X in lakh)
1 Goa 356.02
2 Sikkim 34398

Torar 7000

As part of rationalization of schemes, the intervention for Ashram schools has
been subsumed under the Scheme of 'Special Central Assistance to Tribal Sub-Scheme
(SCA to TSS) and Grants under Article 275(1) of the Constitution since 2018-19. The
details of the funds released to the State Governments under the scheme of SCA to
TSS during the last three years is given in the Statement-IIL.

Statement-1

Details of Fund Released to State Governments/UT Administrations and Benefi-
ciaries thereof under the Scheme of Pre-Matric Scholarship for ST students

® in lakh)
Sl Name of 2016-17 2017-18 2018-19 2019-20
No. the State/UT (as on. 09.03.20)
Fund Benefi- Fund Benefi- Fund Benefi- Fund BRenefi-
Released ciaries  Released ciaries Released ciaries Released ciaries
(estimated)
1 2 3 4 5) 6 7 8 9 10
1. Andaman and 0.00 325 0.00 353 5.00 222 5.62 250
Nicobar Islands
2. Andhra Pradesh  0.00 39466 5282.94 34529 1210.81 0 736.32 33906
3. Arunachal 0.00 2594 0.00 3794 0.00 0 0.00 0

Pradesh
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1 2 3 4 5 6 7 8 9 10
4. Assam 321.33 0 0.00 10040 0.00 12933 0.00 0
5. Bihar 0.00 0 0.00 67115 0.00 46096 7131.47 46096

6. Chhattisgarh ~ 2534.15 207956 1805.30 191864 4755.63 194413 4796.94 201955

7. Dadar and 0.00 0 0.00 5226 20.00 4399 3849 5044
Nagar Haveli

8 Daman and Diu  0.00 356 8.04 468 0.00 332 5.89 0

9. Goa 52.64 3721 3.75 3640 80.83 3582 80.56 3393

10. Gujarat 80.81 188593 3650.84 151113 4482.31 0 5248.34 0

11. Himachal 51.21 1972 0.00 1705 38.91 3494 83.92 3898
Pradesh

12. Jammu and 0.00 6131 0.00 4979 0.00 25920 0 0
Kashmir

13. Jharkhand 0.00 91464 1704.53 104942 2345.92 119877 410.69 125377

14, Kamataka 0.00 52096 1364.59 59448 1256.31 62126 1846.92 88882

15. Kerala 796.40 14464 0.00 14265 308 73 12121 287.31 12239

16. Madhya Pradesh 0.00 151611 353917 362120 5884.33 359092  7085.27 362300

17. Maharasthra 0.00 0 0.00 0 0.00 0 0 0
18. Manipur 867.38 22401 619.09 9189 773.00 21006 443.33 24760
19. Meghalaya 0.00 3273 156.69 966 0.00 0 0 0
20. Mizoram 336.36 9843 132.25 9783 319.79 14880  702.21 16890
21. Nagaland 0.00 18780 0.00 10715 0.00 0 2000 0
22. Odisha 337636 222837 5134.98 211425 6665.88 204916 6157.65 212472
23, Rajasthan 0.00 0 3284.79 101696 1716.12 136915 4499 81 200809
24. Sikkim 0.00 297 23.72 212 7.97 247 357 321
25. Tamil Nadu 0.00 6602 0.00 12676 0.00 12800 13423
26. Telangana 0.00 28966 358.02 6196 693.84 354 255
27. Tripura 0.00 16723 232.89 11662 0.00 12353 386.18 16221
28. Uttar Pradesh 0.00 8760 0.00 0 0.00 0 0
29. Uttarakhand 0.00 5687 104.44 6256 0.00 2572 2829
30. West Bengal 0.00 29249 0.00 37985 584.62 33870 37480

ToTaL 8416.64 1134167 29408.03 1434362 31150.00 1284520 39950.4% 1410800
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A. Details of Fund Released to State Governments/UT Administrations and
Beneficiaries thereof under the Scheme of Posi-Matric Scholarship for ST students

(T in lakh)
S1. No. Name of 2016-17 2017-18 2018-19 2019-20
the State/UT (as on. 09.03.20)
Fund Benefi- Fund Benefi- Fund Benefi- Fund Benefi-
Released ciaries  Released ciaries Released ciaries Released ciaries
(estimated)
1 2 % 4 ) 6 7 8 9 10
1. Andaman and 0.00 167 0.00 544 10.09 439 11.34 450
Nicobar Islands
2.  Andhra 9777.62 65173 8269.11 71687  13945.02 59145 7797.07 65061
Pradesh
3. Arunachal 1136.32 22564 5803.65 18863 1883.82 26000 6113.41
Pradesh
4. Assam 266.65 29423 2516.48 26867 3248.03 79526 4867.20
5. Bihar 0.00 0 71.25 9950 0.00 12544  1525.43 13938
6. Chhattisgarh  2674.82 135586 3811.26 143320 4609.57 154656 T7022.69 167023
7. Dadra and 0.00 0 0.00 0 0.00 0 88.66
Nagar Haveli
8. Daman and Diu 53.63 328 26.19 196 341 192 351
9. Goa 645.00 1924 364.80 4442 536.26 0 418.48
10. Gujarat 22040.27 192322 14609.74 214605 32429.12 0 14004.48
11. Himachal 031.36 3739 3123.36 10747 278.15 4720 2468.81 5121
Pradesh
12. Jammu and 2587.84 13854 2322.56 16905 637.93 27900  1048.29
Kashmir
13. Jharkhand 8148.39 63029 2716.50 73385 5281.32 76782 7862 86 80374
14. Karnataka 8540.00 109943 8873.31 101059 7341.33 111614 1035279 122775
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1 2 3 4 ) 6 7 8 9 10

15. Kerala 3122.00 15834 2745.46 16111 2674.37 16245 1641.52 16446

16. Madhya 13054.00 263176 10320.50 272714 13405.24 209757 12198.58 356936
Pradesh

17. Maharashtra 2209228 163321 10884.91 147262  15238.15 131000 15575.38 160000

18. Manipur 3385.20 59995 6382.55 59661 2026.76 22644 6235.55 57773
19. Meghalaya 3189.00 54900 770.50 35305 2457.52 0

20. Mizoram 4267.52 42072 2434.73 51983 3528.21 47948  4415.78 44311
21. Nagaland 1344.00 44404 2515.00 28949 4716.66 38380 1538.14 41450
22. Odisha 1555648 176579 8784.18 185888  14801.92 196667 16640.15 206500

23. Rajasthan 9800.00 126965  19912.49 135523 13598.95 269659 25950.52 296625

24. Sikkim 938.16 2605 1247.32 2962 1134.36 4299  566.80 5159

25. Tamil Nadu 3061.85 23574 2440.39 21605 3933.65 29622 3631.9

26. Telangana 11483.00 112236 18031.25 153845 9921.68 58253 14633.68 52329

27. Tripura 1323.90 21001 2756.25 23020 3626.55 2289 2355.78 26179

28. Uttar Pradesh 1057.50 5322 1244.91 2779 1210.54 0 182271

29. Uttarakhand = 5090.57 15401 600.25 8335 0.00 0

30. West Bengal 0.00 85901 2807.89 90395 2219.39 58421  2411.00 62234
ToTaL 155567.36 1851338 146386.79 1928907 164698.00 1659319173199.00 1781035

B. No. of EMRS Sanctioned in last three years

Sl. No Name of the State 2016-17 2017-18 2018-19
1 2 3 4 5

1 Andhra Pradesh 2

2 Arunachal Pradesh 2 1 1

3 Assam 2 1
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4 Bihar
5 Chhattisgarh 3
6. Gujarat 3 4
7 Himachal Pradesh 3
8. Jammu and Kashmir 1 2
9, Jharkhand 2 4
10. Karnataka
11. Kerala 1 1
12. Ladalkh 1
13. Madhya Pradesh 3
14. Maharashtra 2 3
15. Manipur 3
16. Meghalaya 12
17. Mizoram 3
18. Nagaland 6
19. Odisha 2
20. Rajasthan 2
21 Sikkim
22, Tamil Nadu 1 1
23. Telangana 2) 2
24, Tripura 3
25. Uttar Pradesh
26. Uttarakhand 1 1
27. West Bengal 1

Grand Torar 14 &4
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Statement-ITI

Funds released for Ashram Schools under the scheme of SCA TO TSS

during last 3 years

S1. No. States Amount approved for release (X in Lakh)
FY 2016-17
1. Chhattisgarh 860.00
2. Jharkhand 1800.00
3 Karnataka 250000
4 Maharashtra 300000
Torar 8160.00
FY 2017-18
L Jharkhand 120000
2, Madhya Pradesh 95053
3 Maharashtra 5164.00
4 Chhattisgarh 732.50
5. Karnataka 491.85
6 West Bengal 102597
Totar 9564.85
FY 2018-19
L Karnataka 636.00
2. Madhya Pradesh 13554
3 Maharashtra 293136
Totar 370290

Eviction of tribals from villages

2213. PROF. MANOQI KUMAR JTHA: Will the Minister of TRIBAL AFFAIRS be
pleased to state:



